IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 29.08.2026
.|Name of amount
.JApplicant Fee
CHITTA
1 |[RANJAN 64267/2026 29.08.2026 |[BLAPL/8659/2026 |10 C
MISHRA

2o 64282/202629.08.2026  |[ABLAPL/9788/2026 |10 c

3 |BK NAYAK 64289/202629.08.2026 |ABLAPL/6719/2026 |10 | c |
4 |S.SWAIN 164292/2026(29.08.2026 |MACA/675/2024 0 | c |
5 |J.K.MISHRA [64299/2026(29.08.2026 |CMP/1414/2026 0 | c |
6 |S.C.BISWAL [64304/2026|29.08.2026 |CMP/961/2026 0 | c |
7 |S.K.SAHU 164310/202629.08.2026  |[CMP/1394/2026 0 | c |
'8 |S ROUTRAY  [64315/2026|29.08.2026 |ABLAPL/483/2026 |10 | c |
9 |S.K.RATH 164319/202629.08.2026 |RSA/404/2026 0 | c |
110 |S.NAYAK 64352/202629.08.2026  |[WP(C)/25557/2026 |10 | c |
11 |A. T. NAYAK [64355/2026(29.08.2026 |WP(C)/25557/2026 |10 | c |
12 |S.NAYAK 64363/202629.08.2026 |WP(C)/27648/2026 |10 | c |
13 |s.swAIN 64365/202629.08.2026 |[WP(C)/26157/2026 |10 | c |
‘14 S NAYAK ‘64367/2026‘29.08.2026 WP (C) /27287/2026 ‘10 ’ ’c ‘
|15 |A.T. NAYAK [64368/2026|29.08.2026 |WP(C)/25981/2026 |10 | c |
16 |S. NAYAK 64371/202629.08.2026 |WP(C)/25981/2026 |10 | c |
117 |K.PARIDA 64373/2026[29.08.2026  |[WP(C)/27201/2026 |10 | c |
|18 |S.K. SAMIM [64380/2026|29.08.2026 |WP(C)/14365/2026 |10 | c |
19 |S SWAIN 164386/2026(29.08.2026 |FAO/493/2025 10 | ic |
20 A K BARIK  |64387/2026(29.08.2026 |FAO/493/2025 0 | lc |
21 |B.MAHALI 164388/2026(29.08.2026 |FAO/802/2026 0 | lc |
22 |I.C.SAHU 164390/202629.08.2026 |FAO/828/2026 0 | lc |
23 |M.K.DASH 164392/2026(29.08.2026 |FAO/883/2026 0 | lc |
24 |P.K.MOHANTY [64394/2026(29.08.2026 |WP(C)/6154/2025 |10 | lc |
25 |R. R. DAS  |64396/2026|29.08.2026 |JCRLA/141/2024 |10 | c |
26 |R. R. DAS  |64397/2026|29.08.2026 |DSREF/3/2024 0 | c |
27 |R. R. DAS  [64398/2026|29.08.2026 |JCRLA/141/2024 |10 | lc |
28 |S.BISWAL 64400/202629.08.2026 |[WP(C)/19998/2021 |10 | lc |
29 |H SUNDARA  [64401/2026|29.08.2026 |ABLAPL/5879/2021 |10 | v |
130 |S.BISWAL 64403/202629.08.2026 [WP(C)/5017/2023 |10 | lc |




31 |B K MOHARANA |64405/2026(29.08.2026 |CRLREV/637/2003 |10 | v |

DOCUMENT

AVAILABLE
32 [P K PATRA  (64407/2026(29.08.2026 |ABLAPL/15813/2021 10 =% °MSr

TO BE

PAID
133 |D NAYAK 164409/2026(29.08.2026 |SA/16/1999 0 | v |
34 |D NAYAK 164410/2026(29.08.2026 |SA/16/1999 0 | v |
135 |S.PRUSTY 64411/2026(29.08.2026  [WP(C)/17391/2026 |10 | lc |
136 | PANDA 64412/202629.08.2026  |[WPC(ORA) /2957/2014 |10 | |
37 |M.R.ROUTRAY [64413/2026(29.08.2026 |WP(C)/21387/2026 |10 | lc |
38 |P K BARIK  |64414/2026(29.08.2026 |CRLA/169/2014 0 | o
39 |M.R.ROUTRAY [64415/2026|29.08.2026 |WP(C)/22245/2026 |10 | c |
|40 |P K BARIK  |64416/2026|29.08.2026 |CRLA/179/2014 0 | oo
|41 |P K LENKA  [64417/2026|29.08.2026 |CRLMC/1425/2023 |10 | oo
|42 [N ROUT\ 64419/202629.08.2026 |CONTC/5616/2026 |10 | oo
143 [N ROUT\ 64421/202629.08.2026 |CONTC/5570/2026 |10 | oo
144 |A s PAUL 64424/202629.08.2026 |ABLAPL/9877/2026 |10 | oo
|45 |K SAHOO 64426/202629.08.2026 [WP(C)/10481/2026 (10 | oo
|46 |N ROUT 64428/202629.08.2026 |CONTC/5584/2026 |10 | oo
|47 |B DAS 64429/2026(29.08.2026  [WP(C)/19260/2024 |10 | v |
|48 |B DAS 164430/202629.08.2026 |[WP(C)/20300/2024 |10 | oo
149 [B DAs 64432/202629.08.2026 |[WP(C)/21015/2024 |10 | SR
50 [B DS 64433/202629.08.2026 |[WP(C)/21136/2024 |10 | SR
51 [B DS 64434/202629.08.2026 |WP(C)/22437/2024 |10 | SR
52 [B DS 64436/202629.08.2026 |[WP(C)/19207/2024 |10 | SR
53 |D NAYAK 164437/202629.08.2026 |WP(C)/22656/2025 |10 | SR
|54 |P.BEHERA 64438/202629.08.2026 |WP(C)/26511/2026 (10 | c |
55 |D NAYAK 64439/2026[29.08.2026  |WP(C) /22656/2025 |10 | o |
56 |D NAYAK 164440/202629.08.2026 |WP(C)/22656/2025 |10 | SR
|57 |P.BEHERA 64441/2026[29.08.2026 |WP(C)/26644/2026 |10 | c |
58 |A K NAYAK  [64442/2026(29.08.2026 |WP(C)/23451/2026 |10 | SN
59 |A DAS 64443/2026(29.08.2026 |CRLMP/1128/2026 |10 | v |
|60 |P.BEHERA 64444/2026(29.08.2026 WP (C)/26637/2026 |10 | lc |
61 |P K BARIK  |64445/2026|29.08.2026 |ABLAPL/8800/2026 |10 | S
62 |B. R. SETH |64447/2026(29.08.2026 |WP(C)/26805/2026 |10 | c |
63 |B. R. SETH |64457/2026(29.08.2026 |WP(C)/26810/2026 |10 | lc |
64 |B. SETH 64458/2026(29.08.2026 WP (C)/26849/2026 |10 | lc |
65 |B. R. SETH |64459/2026(29.08.2026 |WP(C)/26855/2026 |10 | c |
66 |B.R. SETH  |64460/2026|29.08.2026 |WP(C)/26863/2026 |10 | c |
67 |[B. R. SETH [64462/2026|29.08.2026 |WP(C)/26864/2026 |10 | lc |
|68 |[B. R. SETH [64463/2026|29.08.2026 |WP(C)/26867/2026 |10 | lc |
69 |B. R. SETH |64464/2026|29.08.2026 |WP(C)/26880/2026 |10 | lc |
|70 |H.K.MOHANTA [64465/2026|29.08.2026 |WP(C)/27139/2026 |10 | lc |




71 |M.R.ROUTRAY |64466/2026(29.08.2026 |WP(C)/27220/2026 |10 | c |
72 |T.K.NAYAK  |64467/2026(29.08.2026 |WP(C)/27232/2026 |10 | lc |
(73 |P.BEHERA 64468/2026(29.08.2026 WP (C)/27574/2026 |10 | lc |
(74 |P.BEHERA 64469/2026(29.08.2026 WP (C)/27575/2026 |10 | lc |
|75 |S.K.SARANGI |64475/2026(29.08.2026 |WP(C)/32517/2025 |10 | lc |
76 |R.C.MUDULI |64478/2026(29.08.2026 |WP(C)/7159/2014 [10 | lc |
177 |G.C.JENA 64480/202629.08.2026 [WP(C)/7159/2014 |10 | lc |
|78 |S.P.BARIK  |64482/2026|29.08.2026 |WP(C)/27280/2026 |10 | lc |
|79 |P.SETHI 164488/2026(29.08.2026 |CMP/1940/2016 0 | lc |
|80 |SK MOHANTY [64491/2026|29.08.2026 |BLAPL/7849/2024 |10 | lc |
|81 |PK MOHANTY [64500/2026|29.08.2026 |ABLAPL/9808/2026 |10 | c |
82 |P. K. JENA [64511/2026|29.08.2026 |FAO/8/2021 0 | c |
183 |A. K. BARIK [64512/2026|29.08.2026 |FAO/373/2025 0 | c |
84 o 64513/2026(29.08.2026 |FAO/377/2025 10 c

185 |S. SWAIN 64515/202629.08.2026 |FAO/679/2026 0 | c |
86 | o (64516/2026 29.08.2026  ABLAPL/9679/2026 |10 c

187 |S. SWAIN 64517/202629.08.2026 |FAO/679/2026 0 | c |
88 o omy  [64518/2026(29.08.2026  [FAO/790/2026 10 c

|89 |G B PARIDA |64519/2026(29.08.2026 |SA/197/1994 0 | o |
90 iAiTANAIK 64520/2026 29.08.2026 |[CRLA/646/2010 10 U

91 |D K JENA 64521/202629.08.2026 |[WP(C)/15824/2009 [10 | SR
92 |P.K. JENA  [64522/2026|29.08.2026 |WP(C)/26957/2026 |10 | c |
93 |D sAaMAL 164523/202629.08.2026  |MA/835/1999 0 | o
94 |P. K. JENA |64524/2026(29.08.2026 |WP(C)/27190/2026 [10 | c |
|95 |KN SAHOO 64525/2026(29.08.2026  |ABLAPL/7246/2026 |10 | c |
96 |P.K. JENA  |64526/2026(29.08.2026 |WP(C)/26967/2026 |10 | c |
197 |S NAYAK 164527/2026(29.08.2026 |FA/45/1959 0 | u |
98 |P. K. JENA |64528/2026(29.08.2026 |WP(C)/27096/2026 |10 | c |
99 |P. K. JENA |64530/2026(29.08.2026 |WP(C)/26962/2026 |10 | lc |
1100 [P.K. JENA  |64532/2026(29.08.2026 |WP(C)/26882/2026 |10 | c |
/101 [N.C ROUT 64537/2026(29.08.2026  |ABLAPL/11234/2023[10 | c |
1102 |P BEHERA 64539/2026(29.08.2026  |WP(C)/11028/2026 |10 | v |
1103 [R.R. DAS 64540/202629.08.2026 |[WP(C)/31215/2025 |10 | lc |
1104 |A K BISWAL [64541/2026|29.08.2026 |ABLAPL/9883/2026 |10 | v |
1105 |S K SWAIN  [64544/2026|29.08.2026 |WP(C)/24797/2026 |10 | v |
1106 |J.PARIDA 64545/202629.08.2026 |[WP(C)/12227/2026 |10 | lc |
1107 A K JATI 64546/2026(29.08.2026  |CRLMC/2277/2026 |10 | v |
1108 |T. K. NAYAK [64547/2026|29.08.2026 |WP(C)/11413/2025 |10 | lc |
1109 [N PANDA 64548/2026(29.08.2026 |CRLMP/926/2026 |10 | v |
1110 |D SAMAL 64550/202629.08.2026  |ABLAPL/9792/2026 |10 | v |
111 |T.K. NAYAK [64551/2026|29.08.2026 |WP(C)/13851/2025 |10 | lc |




1112 D SAMAL 64552/2026(29.08.2026  |ABLAPL/9832/2026 |10 | |
113 |T.K. NAYAK |64553/2026(29.08.2026 |WP(C)/18886/2026 |10 | c |
1114 |S PRUSTY 64554/2026(29.08.2026  |ABLAPL/9772/2026 |10 | |
|115 [N K ROUT 64556/2026(29.08.2026 WP (C)/25517/2026 |10 | v |
116 M K PANDA  [64557/2026|29.08.2026 |WP(C)/25576/2026 |10 | o |
‘117 S TANALK ‘64558/2026‘29.08.2026 C) /25307/2026 ‘10 ‘ U ‘
1118 |G D MALLICK |64559/2026(29.08.2026 |WP(C)/27433/2026 |10 | v |
1119 [N.C ROUT 164560/202629.08.2026 |ABLAPL/11251/2023 |10 | c |
1120 |R. MALLICK |64567/2026(29.08.2026 |WP(C)/14141/2019 [10 | lc |
121 [R.MALLICK  |64570/2026|29.08.2026 |STREV/16/2022 0 | c |
1122 [R.K.MAHABHOI 64571/2026(29.08.2026 |CMAPL/102/2025 |10 | c |
1123 |J.BARIK 64575/202629.08.2026 |[RVWPET/23/2026 |10 | c |
124 |P.BEHERA 64577/202629.08.2026 [WP(C)/26501/2026 |10 | c |
1125 RK SUNA 64581/202629.08.2026 [BLAPL/8124/2026 |10 | c |
1126 |G B DASH 64586/202629.08.2026 |CRLMP/1277/2026 |10 | oo
1127 |S.K.SUNDARA [64589/2026|29.08.2026 |WP(C)/13189/2026 |10 | c |
128 |[P.L.MISHRA [64591/2026|29.08.2026 |WP(C)/29816/2025 |10 | c |
1129 |M.R.ROUTRAY [64595/2026|29.08.2026 |WP(C)/27552/2026 |10 | c |
1130 |M.NAIK 64596/202629.08.2026 [WP(C)/23936/2026 |10 | c |
1131 |M.NAIK 64597/202629.08.2026 [WP(C)/27637/2026 |10 | c |
1132 M. NAIK 64598/2026(29.08.2026 WP (C)/27640/2026 |10 | lc |
| |cuEERA ‘ ' ‘
133 [RANJAN 64599/2026 29.08.2026 |ABLAPL/3126/2026 |10 c
SATAPATHY

1134 |s DAS 64603/2026(29.08.2026  |BLAPL/2907/2026 |10 | lc |
1135 [KSHITISH 64606/2026(29.08.2026  |BLAPL/6555/2026 |10 | lc |
1136 |S K BEHERA |64607/2026(29.08.2026 WP (C)/26961/2026 |10 | c |
1137 |S K BEHERA |64609/2026(29.08.2026 |WP(C)/26960/2026 |10 | c |
1138 |S K BEHERA  |64610/2026|29.08.2026 |WP(C)/27211/2026 |10 | c |
1139 |S K BEHERA |64611/2026(29.08.2026 |WP(C)/26958/2026 |10 | c |
1140 |S.K. BEHERA |64612/2026(29.08.2026 |WP(C)/27071/2026 (10 | lc |
141 |S K BEHERA  [64614/2026|29.08.2026 |WP(C)/26940/2026 |10 | lc |
1142 |S K BEHERA  |64615/2026|29.08.2026 |WP(C)/27202/2026 |10 | lc |
1143 |S K BEHERA  |64616/2026|29.08.2026 |WP(C)/26955/2026 |10 | lc |
1144 |S K BEHERA  |64617/2026|29.08.2026 |WP(C)/26954/2026 |10 | lc |
1145 |S K BEHERA  |64618/2026|29.08.2026 |WP(C)/27213/2026 |10 | lc |
1146 |S.K. BEHERA [64619/2026|29.08.2026 |WP(C)/27000/2026 |10 | lc |
1147 |S K BEHERA  |64620/2026|29.08.2026 |WP(C)/26903/2026 |10 | lc |
1148 |S. K. BEHERA 64621/2026|29.08.2026 |WP(C)/27009/2026 |10 | lc |
1149 |S K BEHERA  |64622/2026|29.08.2026 |WP(C)/27081/2026 |10 | lc |
1150 |s K BEHERA |64623/2026(29.08.2026 |WP(C)/26911/2026 (10 | ic |
1151 |[S.K. BEHERA |64624/202629.08.2026 |WP(C)/27003/2026 |10 | ic |
1152 |S.K. BEHERA [64625/2026|29.08.2026 |WP(C)/27007/2026 |10 | c |




1153 |S K BEHERA |64626/2026(29.08.2026 |WP(C)/26993/2026 |10 | c |
1154 |S K BEHERA |64627/2026(29.08.2026 |WP(C)/27070/2026 (10 | lc |
1155 |S.K. BEHERA |64628/2026(29.08.2026 |WP(C)/27006/2026 |10 | c |
1156 |S.K. BEHERA |64629/2026(29.08.2026 |WP(C)/27001/2026 |10 | lc |
1157 |S K BEHERA |64630/2026(29.08.2026 |WP(C)/27039/2026 (10 | c |
1158 |S.K. BEHERA |64631/2026(29.08.2026 |WP(C)/27008/2026 (10 | c |
1159 |S.K. BEHERA [64632/2026(29.08.2026 |WP(C)/27005/2026 |10 | lc |
1160 |[S.K. BEHERA [64633/2026(29.08.2026 |WP(C)/27103/2026 |10 | lc |
161 |S K BEHERA |64634/2026|29.08.2026 |WP(C)/27089/2026 |10 | lc |
1162 |S. K. BEHERA 64635/2026|29.08.2026 |WP(C)/27127/2026 |10 | lc |
1163 |S K BEHERA |64636/2026|29.08.2026 |WP(C)/27099/2026 |10 | c |
1164 |[S.K. BEHERA [64637/2026|29.08.2026 |WP(C)/27105/2026 |10 | c |
165 |S K BEHERA  |64638/2026|29.08.2026 |WP(C)/27077/2026 |10 | c |
1166 |[S.K. BEHERA |64639/2026|29.08.2026 |WP(C)/27122/2026 |10 | c |
167 |S K BEHERA  |64640/2026|29.08.2026 |WP(C)/27083/2026 |10 | c |
1168 |S.K. BEHERA |64641/2026|29.08.2026 |WP(C)/27084/2026 |10 | c |
1169 |S K BEHERA |64642/2026(29.08.2026 WP (C)/27037/2026 [10 | lc |
1170 |S.K. BEHERA |64643/2026(29.08.2026 |WP(C)/27121/2026 (10 | lc |
171 |s K BEHERA |64644/2026(29.08.2026 |WP(C)/27078/2026 |10 | c |
1172 |S. K. BEHERA 64645/2026|29.08.2026 |WP(C)/27118/2026 |10 | c |
1173 |S K BEHERA |64646/2026|29.08.2026 |WP(C)/26104/2026 |10 | c |
1174 |S. K. BEHERA |64647/2026|29.08.2026 |WP(C)/27113/2026 |10 | c |
1175 |S K BEHERA  |64648/2026|29.08.2026 |WP(C)/26946/2026 |10 | c |
1176 |S. K. BEHERA 64649/2026|29.08.2026 |WP(C)/27123/2026 |10 | c |
1177 |S K BEHERA |64650/2026|29.08.2026 |WP(C)/26904/2026 |10 | c |
1178 |S. K. BEHERA 64651/2026|29.08.2026 |WP(C)/27115/2026 |10 | c |
1179 |S K BEHERA |64652/2026|29.08.2026 |WP(C)/26995/2026 |10 | c |
1180 |S. K. BEHERA|64653/2026(29.08.2026 |WP(C)/27112/2026 [10 | lc |
1181 |S K BEHERA |64654/2026(29.08.2026 |WP(C)/26905/2026 |10 | c |
1182 |S. K. BEHERA |64655/2026(29.08.2026 |WP(C)/27109/2026 |10 | c |
1183 |S K BEHERA |64656/2026(29.08.2026 |WP(C)/26951/2026 |10 | c |
1184 |S. K. BEHERA |64657/2026(29.08.2026 |WP(C)/27106/2026 |10 | lc |
1185 |S K BEHERA |64658/2026(29.08.2026 |WP(C)/26944/2026 |10 | lc |
1186 |S K BEHERA |64659/2026(29.08.2026 |WP(C)/26939/2026 (10 | c |
1187 |S K BEHERA |64660/2026(29.08.2026 |WP(C)/26953/2026 |10 | c |
1188 |S K BEHERA |64662/2026(29.08.2026 |WP(C)/26931/2026 (10 | c |
1189 |S K BEHERA |64663/2026|29.08.2026 |WP(C)/26937/2026 |10 | lc |
1190 |S. K. BEHERA 64664/2026|29.08.2026 |WP(C)/26943/2026 |10 | lc |
1191 |S. K. BEHERA 64665/2026|29.08.2026 |WP(C)/27199/2026 |10 | lc |
1192 |S. K. BEHERA 64666/2026|29.08.2026 |WP(C)/27200/2026 |10 | lc |
1193 |H S PANDA  [64667/2026|29.08.2026 |WP(C)/10290/2013 |10 | v |
1194 |S. K. BEHERA 64668/2026|29.08.2026 |WP(C)/27205/2026 |10 | lc |
1195 |S. K. BEHERA 64669/2026|29.08.2026 |WP(C)/27212/2026 |10 | lc |




1196 H S PANDA  |64670/2026(29.08.2026 |WP(C)/12961/2016 |10 | v |
1197 |S. K. BEHERA|64671/2026(29.08.2026 |WP(C)/27278/2026 |10 | lc |
1198 |H S PANDA  |64672/2026(29.08.2026 |WP(C)/25347/2013 [10 | v |
1199 |S K BEHERA |64673/2026(29.08.2026 |WP(C)/26914/2026 |10 | lc |
200 [P K LENKA  |64674/2026(29.08.2026 |WP(C)/14566/2016 |10 | |
201 |S. K. BEHERA|64675/2026(29.08.2026 |WP(C)/27246/2026 |10 | lc |
202 B DAS 64676/2026(29.08.2026  |ABLAPL/1377/2017 [10 | v |
203 |S K BEHERA  |64677/2026|29.08.2026 |WP(C)/26969/2026 |10 | lc |
204 |M K MOHANTY [64678/2026|29.08.2026 |CRLMC/995/2005 |10 | u |
205 |S. K. BEHERA 64679/2026|29.08.2026 |WP(C)/27117/2026 |10 | lc |
206 |S K SINGH  |64680/2026|29.08.2026 |WP(C)/30019/2023 |10 | v |
207 |S. K. BEHERA 64681/2026|29.08.2026 |WP(C)/27125/2026 |10 | c |
208 |P K MOHANTY [64682/2026|29.08.2026 |WP(C)/22426/2019 |10 | oo
209 |P K MOHANTY [64683/2026|29.08.2026 |WP(C)/7018/2019 |10 | oo
210 |S. K. BEHERA 64684/2026|29.08.2026 |WP(C)/27111/2026 |10 | c |
211 |S K BEHERA |64685/2026|29.08.2026 |WP(C)/26964/2026 |10 | c |
212 |s SAHOO 64686/2026(29.08.2026 WP (C)/2852/2018 |10 | v |
213 |S. K. BEHERA|64687/2026(29.08.2026 |WP(C)/27114/2026 (10 | lc |
214 |D K TRIPATHY [64688/2026(29.08.2026 |0JC/4007/1989 0 | SR
215 |[S. K. BEHERA 64689/2026|29.08.2026 |WP(C)/27098/2026 |10 | c |
216 |H S PANDA  [64690/2026|29.08.2026 |CONTC/5836/2024 |10 | o |
217 |[R K BARIK  |64691/2026|29.08.2026 |ABLAPL/9928/2026 |10 | SR
218 R K BARIK  |64692/2026(29.08.2026 |ABLAPL/9959/2026 |10 | o |
219 |s C Das 64693/202629.08.2026 |CONTC/3342/2026 |10 | SR
220 |T K BISWAL |64694/2026|29.08.2026 |CONTC/8270/2024 |10 | o |
221 |L D PANDA  [64695/2026|29.08.2026 |CONTC/4654/2026 |10 | SR
222 |G D MALLICK [64696/2026|29.08.2026 |WP(C)/27563/2026 |10 | CHE
223 |R K BEHERA |64697/2026(29.08.2026 WP (C)/23871/2025 [10 | v |
224 |B BEHERA 64698/2026(29.08.2026 WP (C)/24364/2025 |10 | u |
225 |B BEHERA 64699/2026(29.08.2026 WP (C)/24326/2025 |10 | u |
226 |B BEHERA 164700/202629.08.2026 |WP(C)/21865/2025 |10 | oo
| | | Total 2260

N I C (Software Team)




